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Daily Status
Fast track Sessions Court of Sewree,Mumbai
In the court of :COURT 58 ADDL SESSIONS JUDGE
CNR Number :MHCC030003482021
Case Number :SPL CASE/0100914/2021

Insolvency And Bankruptcy Board Of India versus Royale Partners Investment Fund Limited and another 5

Date :21-09-2022

Business

Next Purpose
Next Hearing Date

: None present for ROC. Upon perusal of the allegations made in the complaint,
the accompanying documents therewith and after considering the submissions
advanced by the Ld. Public Prosecutor appearing for the complainant/prosecuting
agency, it prima facie finds that the accused No.1, Resolution applicant and
accused No.2 to 6, the officer of the said accused No.1 Resolution applicant are
suspected to have committed offences punishable under sections 74 (3) and
235-A of the Insolvency and Bankrupcy Code, 2016 for which they are liable to be
proceeded with. Hence, process be issued against the said accused Nos. 1 to 6
for appearance before this Court in connection to the said offences on
04/11/2022.
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